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a hurdie in the way of effective func-
tioning of A.I.R. Stations or Door-
darshan Kendras?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUM, GIRIJA
VYAS): (2) and (b) Generally, the
programme production and presenta-
tion staff, such as Programme Execu-
tives, Producers, Announcers, News-
reader-cum-Translators, Transmission
Executives know the languages/dia-
lects of the State of a Station/Kendra.
Local talent is also utilised whenever
necessary. In respect of the manage-
ment staff at higher levels, they have
All India transfer liability and the
knowledge of the regicnal language
is not essential. However, while post-
ing these officers to different Kendras.
their knowledge of regional language
and culture is kept in view.
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One-rank-one-pension for ex-service-
men

330. SHRI M. A. BABY: Will the
Minister of DEFENCE be pleased to
state:

(a) whether Government have de-
cided to enhance the penhsion for ex-
servicemen on the basis of “one-rank-
one penslon’; and

(b) if so, when the decision 1s like-
ly to be implemented?

THE MINISTER OF DEFENCE
(SHRI SHARAD PAWAR): (a) and
(b) A scheme for the grant of an ad-
hoc exgratia increase in pension to
Armed Forces personnel below oificer
rank who retired before 1-1-198€ was
approved by the Government on
1-11-1990. The next Government con-
sidered the matter hut deferred deci
sion on the issue. The entire matler
shall be reviewed, taking the financizl
legal and other related aspects in
view.

Modification of industrial policy for
rapid growth
231. SHRI PARVATHANENI

UPENDRA: Wij! the PRIME MINIS-
TER be pleased 1o state:

(a) whether there is a propossl te
modify the existing industrial pclicy
to ensure rapid industrial grow*h' ind

(b) if so, the details of the study

undertaken by Government i “his
regard?

THE MINISTER OF STATE XN
THE MINISTRY OF INDUSTRY
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